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ATTESTED 

Oath Cömmissioner 
DHARÁMSHALA 

2. 

BEFORE THE HON'BLE NATIONAL GREEN 

TRIBUNAL, PRINCIPAL BENCH, DELHI 

IN THE MATTER OF: 

1 

0.A. No. 723/2024 

News Item titled H HÍDYI 

appearing in divyahimachal.com dated 30.05.2024. 

gI R fyI scR' 

REPORT BY WAY OF AFFIDAVIT 

ON BEHALF OF RESPONDENT NO. 

1 i.e. HP STATE POLLUTION 

CONTROL BOARD 

COMPLIANCE TO HON'BLE 

NGT'S ORDER DATED 01.07.2025. 

MAY IT PLEASE YOUR LORDSHIPS: 

Asstt. Environmantal Engineer 
HP State Pollution Controi Bo£id Him Parivesh Bhawan, Dari Dharamshala, Distt. Kangra (H.P) 

IN 

I, Varun Gupta son of Sh. Suman Gupta, 
aged Yo years, presently working as Assistant 

Environmental Engineer, Regional Office, H.P. State 
Pollution Control Board, Dharamshala (duly 
authorized to file this affidavit), do hereby solemnly 
declare and affirm on oath as under: -

That the instant original application has been 
registered by this Hon'ble Tribunal suo-motu on the 
basis of afore-cited news item appearing in 
divyahimachal.com dated 13.05.2024. 
That issue involved in this matter relates to illegal 
mining being done in Kangra district of Himachal 
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3. 

ATTESTED 

Oath CÏmmissiorer 
DHARAMSHALA 

4. 

Pradesh by mining mafias on the government lands 

etc. 

2 

That vide order dated 01.07.2025, this Hon'ble 

Tribunal has directed the respondent No. 1 i.e. HP 

State Pollution Control Board referred as *State 

Board'" to file response with respect to following 

points: 

.....4. The annexure filed alongwith the affidavit of 

Respondent No. 4 dated 28.06.2025 (page 408) gives 

the list of stone crushers to whom the mining leases 

have been granted. Learned Counsel appearing for the 
State Pollution Control Board seeks three weeks' time 

to file the afidavit indicating the sources of raw 
material (stones) and status of environmental 

clearances and consent position by these stone 

Crushers/leasehol�ers. Prayer is allowed. ": 

That in compliance to the aforesaid directions, it is 

submited that there are total 27 numbers of Stone 

Crushers established in areas in question of District 

Kangra, H.P. 26 numbers of stone crushers are having 
valid Environmental Clearance(s) and valid source of 

raw materials. One number of stone crusher is closed 
at site. With regard to the Consent(s) status of the 

Board under Water (Prevention and Control of 

Pollution Act, 1974) & Air (Prevention and Control of 

Pollution) Act, 1981, it is submitted that total 18 
Asst. Envi<onmental Engineer 

HP State Pollution Control Cu£id 
Hirn Parivesh Bhawan, Dari 
Cnaranshala, Dist. Ka.,.a (H.P.) 
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ATTESTED 

5. 

Oath Commissioner 

DHARAMSHALA 

6. 

3 

numbers of stone crushers are having valid Consent(s) 
of the Board and 8 numbers of stone crushers have 

applied for the Renewal of Consent (RCTO) of the 

State Board however, their applications have been 

considered and retuned back for some shortcomings 

and notices in this regard have also been issued to such 

units to rectify such shortcomings, take proper 
remedial measures and not to operate the crusher(s) till 

Renewal of Consent to Operate (RCTO) is granted by 
the State Board. (The list of stone crushers showing 

relevant details and notices are annexed as Annexure 

R-1/A, collectively). 
That in addition to above, it is relevant to mention here 

-that the State Board is regularly monitoring the 
aforesaid stone crusher(s) to ensure compliance of 

environmental norms and in case of any violation(s) on 

the part of unit, regulatory actions under the various 
environmental laws i.e. Water (Prevention and Control 

of Pollution Act, 1974) & Air (Prevention and Control 

of Pollution) Act, 1981 and Environment Protection 

Act, 1986 are taken, from time to time. 

That the aforesaid response/affidavit on behalf of the 

State Board may kindly be taken on record. 

DEPONENT 

Asstt: Environmental Engineer 
HP State Pollution Control Bo£rd 
Him Parivesh Bhawan, Dai 
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BRISE AUDE 
Dharamshala 
Sr. No. l26l 

Date.2lo25 

OATH 

ATTESTED 

Oath Cornmissioner 
DHARAMSHALA 

VERIFICATION: 

named Varun Gupta, the deponent 

hereinabove, do hereby solemnly affirm and state 

that the contents of this affidayit are true and correct 

to the best of my knowledge. The contents of 1-6 of 

the affidavit are correct and derived from the official 

record. No part of it is false and nothing material has 

been concealed therefrom. 

Verified at Dharamshala on this 3 day of October, 

2025. 

Certified that this affidavit has been read over and 

explained in vernacular/English to Hind1 to 
Sh./Smt. NONAkukzla.al'tD.MA.Thg.42S PCG,Mlomjhab. 

deponent who seemel to have pérfectly 

understood the same at the time of making there of 

Oath Commissioner 

Certified That The Above Was declared as 
oath/ affimmation before me ashRANDbalt 

Tnis Date..9..ci 20.. 
By Sh./S1nt.AAe. 

Asst. Environmental Engineer 
HP State Pollution Control Bo£id 
Him Parivesh Bhawan, Dai 
Dharamshala, Distt. Kangra (H.P.) 

personally known tume. 

DEPONENT 

CHOSPB 
ideaedi bas Persónajly knsws hoamal 

Oath Cómnissioner 

No. Le.s..Dete.-la25..imo.L004m 

DEPONENT is identifed by ShSt A 
SQalelhkAMA(K.HA. 

Sighature ofthe identificatioa 
Qath omnissioner 
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